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Pursuant to the Minutes of Meeting held on 15"‘ February, 2025, the following

Committee is hereby constituted at Rouse Avenue District Court Complex, New Delhi
consisting of the fOl1OWing Judicial Officer/Members with immediate effect:-

S. No. lName of Committee ‘?Name of the Judicial Officer/Member Designated as l
_ _ _ _ _ \ _ ‘

l Sh. Gogne, Chairpersons

COII1II1itt€& f0I‘ Establishing 1 special Judge (pg Act) (CB1)
1 Digitization Centre and for l’ _ ’ lo ” ‘ ”"

Digitization of the Record. Sh'Am1 Knshna Agrawah i Member J
Special Judge (PC Act) (CB1) ‘

1| W. ~_~__ _ __. W
Sh. Nishant Garg, ‘ Member ‘

A l Addl. Chief Judicial Magistrate-cum-ACJ ‘

The In-charge, General Branch and Record Room , RACC, New Delhi are directed to assist
the above mentioned Judicial Officers/Members of the said Cornmittee.

However, all the correspondence with the Hon'ble High Court of Delhi, New Delhi shall be
routed through the undersigned.  (d/

(ANJU BAJAJ CI-IANDNA)
Principal District 8: Sessions Judge-

curn—Spl. Judge (PC Act) (CB1),
Rouse Avenue Court Complex, New Delhi.

No.Con1n1ittee/Gaz./RACC/2.025/ l‘4‘I'-3 -" i 505 '-D Dated = I3 ~ '2 - ll’
Copy forwarded for information and necessary action to :-

;~1o\u1:|>r.o:o»-

. The Registrar General, Hon'ble High Court of Delhi, New Delhi.

. The Principal District 8: Sessions Judge (I-IQs), Tis Hazari Courts, Delhi.

. Sh. Sunil Kumar Sharrna, Chairman, IT Cell 8: Digitization, RACC, New Delhi.
The Ofiicers concerned.

. The In-Charge, Record Room, General Branch, RACC, New Delhi

. The P.S. to the undersigned.
The Branch In-charge, Administration, General, Record Room 8: Care Taking Branch,
RACC, New Delhi.

8. The Branch In-charge, Digitization to deal with any matter/correspondence relating to the
above said Committee.

/9f The Website Committee, Tis Hazari Courts, Delhi for uploading on official website.

it/ow-we
Principal District 8; Sessions Judge-

cum-Spl. Judge (PC Act) (CBI),
Rouse Avenue Court Complex,

New Delhi.
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